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Otuce rorc as t. 
action (if anY) 
taken on order 

9 29.7.94 It was stated by ?t.B.R. 
Sarangi, learned counsel for the applka 

that the Teleconinunicat ion tpartment ha 
issued a letter revising the scale of pa 
of assistant Superintendent, Telegraph 

Traffic, with effect from 1.1.1986. In vi 
of this the applicant's grievances have 

been settled and he does not want 
to press this case any further. 

Mr.Akhaya Mishra, learned 

Jdditiona1 Standing Counsel, was heared in 
the matter and he has -ftep filed a counte 
in this case. 

Since the case is not pressed 
by the applicant, thei- is disposed of 
as infructuous, 

Send a copy of this order to 
the opposite parties and a copy of the 

order be made available to the counsel fo 

both sides. 
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